' ﬁl The Chief General Manager,

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD

AT HYDERABAD

O.A.No. 1115/96 ' DaFe of order:3.1
BETWEEN:
R;Rama Rao . JApplicant.

AND
1. The Sub-Divisional Officer,

Tengfapﬁg? Srikakulam. )
2. Th Sub—Divisional Officgr Teleco
Palasa, Kasibugga Post, ori

3} The Divisional Engineer,

Telecom, Srikakulam.

Telecom; A.P.Circle, Hyderabad .
Counsel for the Applicant .
Counsel for the Respondents _ .
CORAM:

HON'BLE SHRI R.RANGARAHAN : MEMBER (ADﬁ

kakulam Dist.

.Respondents.

L.Mr.M.Kesava Rao

. Mr.N.R.Devra]

N.) .

BENCH
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ORDER

ORAL ORDER (PER HON'BLE SHRI h.'RANGARAJAN : MEMBER (APMN.)
| Heard Mr.M.Keseva Rao, learned counsel for the
applicant and Mr.Satyanarayéha for Mr.N:R.Devaraj, lealned
counsel for the respoﬁdents. -
2. . The OA is filed for the‘foilowing relief:-
In view of.the facts mentioned in para-6 abope ihe

applicant‘pfays that this Hon'ble Tribunal may be pleaked to

declare the action of the respondents in not resengageiphg the

applicant as céé&gl'mazdoor and engageing the juniors hs
arbitrary, illegal:andrdiscrimination aqd consequently|direct the
respondentsAto reengage the applicant ag casual mazdootr and to

pass such other o;der or orders as this Hon'ble Tribunal may deem
fit and proper.
3. The learned counsel for the-applicant submitfed that he
will withdraw this OA.. Hence he is pérmitted to withdgaw this

OA, |
S 4, The OA is disposed of as withdrawn at fhe adnission

stage itself. No costs.

1 | -
R. RANGARAJAN)

b

MEMBER(ADMN.) T
Dated : The 3rd October 1996. | e
{Dictated in. the Open Court) . L
sd . 4 '
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0.A.NO.1115/96

Copy to:

1.

2,

KN

4.

5;

The Sub Divisional Officer,
Telegraphs, Srikakulam,

The Sub Divisiocnal OfFficer,
Telscom, Palasa, Kasibugga Post,
Srikakulam,District.

The Divisional Engineer,
Telecom, Srikakulam,

The Chief Gensral Manager,

Telecom, A.®.Circle,
HYderabado

One copy to Mr.M.Kesava Rao, Advocatas,

CAT,Hyderabad.

" CAT,Hyderabadi ' ™ Mmmad GrlPRSOL

7
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One copy to Library,CAT,Hyderabad?

One duplicate Copy .
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Compared by - Apprzved by
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THE CENTRAL ADMINISTRATIE TRISUNAL -~
AYDERUBAD BENCH HYDERABAD

THE HCN'BLE SHRI R.RANGARA AN M(A) -

OROER/JUDGE Mz NT

R.A/C;p_/m.n.mo.

n

0.4, N, 11157?6

- AomgITso AND INTERIM DISZCTIONS ISSuzp |
ALLOgED | | |
Dmpmsooﬁuﬂm4uﬁxmgmg
BISNS3ED ' -

DISMISSED A5 WITHDRAYN

: . CIDZREOVREJZETZD

NO ORDERNAS T3 CpsTs.
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